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Tinsukia, Wednesday, September 9, 2026
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E-TENDER NOTICE FOR SALE OF
TIMBER LOTS OF 2026-27.

This is for the general information of all concern that under
the provision laid down in the "Assam Sale of Forest Produce,
Coupes and Mahals Rules' 1977" and Amendment Rule' 2000,
bids are invited through online by the undersigned from
Registered Companies/ Firms/ Individuals etc. for the fresh &
re-sale of Timber lots of respectively kept in different location
within Lakhimpur Division, North Lakhimpur.

The details of E-Tender will be available on https//
www.assamforestonline.in

Divisional Forest Officer,
Lakhimpur Division,

DIPR/C/JMB/444/9-Sep-26 North Lakhimpur.
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% W ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

1. IFB/Bid Identification No. AEGCL/MD/Tech-32/400kV Umrangshu/2026/
IFB, BID Dated: 08.09.2026
2. NIT No.: AEGCL/MD/Tech-32/400kV Umrangshu/2026/NIT Dated:
08.09.2026
3. Name of Work: "Construction of new 400/132kV Umrangshu Grid
Substation along with associated transmission system at Dima
Hasao District, Assam"
4. Cost of Bid documents: INR. 30,000/-
5. Tender start date and time: 10.00 hrs of 16.09.2026
AEGCL hereby invites bids from eligible and interested bidders for the
subject tender. Interested bidders may download the bidding documents from
AEGCL’'s website: www.aeqgcl.co.in and e-tender portal
assamtenders.gov.in with effect from 16.09.2026 at 10:00 Hrs.
Any other notices/time extension/corrigendum etc. will be published
only on AEGCL’s websites and e-tender portal. AEGCL reserves the right
to accept or reject any or all tenders without assigning any reasons thereof.

Sd/-, Chief General Manager (PP&D)
Assam Electricity Grid Corporation Limited
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HOTEL & RESORT

COMFORT MEETS WARM HOSPITALITY

Comfortable stays, delightful dining
and memorable celebrations

ALL IN ONE DESTINATION
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Natungaon, Maijan Road,
Dibrugarh, Assam - 786002

®+9170990 15333 |

www.gattaniplywood.com
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Government of Assam
Office of the FISHFED: Assam
Harabala Path, Rupnagar, Ghy-32
Deptt. of Fisheries

No.FFG218/2023/183/688
Re-Re-Re-EXPRESSION OF INTEREST

Re=Re-Re-Expression of Interest are called upon
from empanelled Fishery cooperative society under
FISHFED for taking one 4 wheeler (Bada Dost, Ashok
Leyland) bearing no.AS-01-QC-7605 on rental basis.
The details of terms & conditions may be obtained from
Head Office of FISHFED, located at Rupnagar, Guwahati-
32 on payment of Rs. 500.00 (Rupees Five Hundred)
only by demand draft from any Nationalized Bank in
favour of Managing Director, FISHFED, Assam. The
Re-Re-Re-Eol are to be submitted to the undersigned
upto 2:00 PM on 18" September, 2026 along with profile
of the party with all supporting documents. The Re-Re-
Re-Eol will be opened on same day at 3:00 PM in
presence intending applicants or their authorized
representative. No Re-Re-Re-Eol will be accepted after
stipulated period as mentioned above. The Re-Re-Re-
Eol to be submitted in plain paper affixing court fee
stamps of Rs. 8.25/-.

Sd/-
Managing Director

DIPR/CF/JMB/1511/9-Sep-26 FISHFED, Assam

NOTICE INVITING E-BID

Government of Assam
Office of the District Collector, Jorhat District (Excise Branch)
Bid Reference No.: JEX. 13/2026/396

e-Bids are invited from intending and eligible bidders for
grant of Assam Made Liquor (AML) Vend license in Jorhat
district under rule 114A and 682 of the Assam Excise Rules,
2016 as amended. The base bid (Initial Grant Bid) is Rs.50,000/
- (Rupees Fifty Thousand only). A non-refundable Application
Fee of Rs.50,000/- (Rupees Fifty Thousand only) per bid and
an Earnest Money Deposit (EMD) of Rs.5,00,000/- (Rupees
Five Lakh only) per vend, payable through online mode only,
shall accompany the bid. The Bid documents can be downloaded
from www.assamtenders.gov.in from 08/09/2026 (15.00
hours).
® A pre-bid meeting is scheduled on 14/09/2026 at 11.00 hours

through Google Meet at the link: https://meet.google.com/
igt-iryg-yah.
® The last date and time of submission of e-Bid is 29/09/2026

(14.00 hours).

® The Technical Bids will be opened online on the e-
Procurement portal on 29/09/2026 (16.00 hours). The date
of opening of Financial Bids will be communicated to the
technically qualified bidders.

The TIA reserves the right to accept or reject any bid, and

to cancel/annul the bidding process and reject all bids at any
time prior to grant of license, without assigning any reason
thereof.
Name of the TIA: District Collector, Jorhat District
Address of the TIA: Office of the District Collector, Jorhat
Phone: 8474882782 E-mail: jorhatexcise8 @ gmail.com

DIPR/C/JMB/445/9-Sep-26

No. NLMB/MTECH/2026-27/120
PRESS NOTICE INVITING TENDER

Executive Officer, North Lakhimpur Municipal Board invites sealed tender affixing court
fee stamp of Rs. 8.25 from eligible Contractors, registered with APWD Assam or Contractors
registered with other State/Central Government Departments for following work under 15" FC
tied/untied Basic Grants within North Lakhimpur Municipal Board of Lakhimpur District.

Detail NIT which may be seen at the office of the undersigned during office hours w.e.f. 09-

DIPR/CF/JMB/1534/9-Sep-26

09-2026.
SLNo/Group | Name of Work Approx Tender Costof Tender Time of
No Value of work documents completion
of work

1 Construction of Side drain at Nanda Rs.13,26903.00 | Rs.300inshape | 90days

Kishore Maheswari Town Daily IPO

Market, North Lakhimpur under 15®

Finance Commission Untied Basic

Grants 2" inst for the year 2025-26

during the year 2025-26

Executive Officer,

North Lakhimpur Municipal Board

PRESS NOTICE INVITING TENDER (NIT)

No. NMB/69/2024-25/384

The works broadly include:

Earth Filling Works.

Sd/-
Chairman
Narayanpur Municipal Board

The undersigned, on behalf of the Executive Officer, Narayanpur Municipal Board,
Narayanpur, Assam, hereby invites sealed Tenders/Quotations from eligible and up-to-date
registered Contractors/Suppliers/Firms for the execution of the following 12 (Twelve) Nos. of
works, having an aggregate estimated tender value 0f 393,49,952.00 (Rupees Ninety Three Lakh
Forty Nine Thousand Nine Hundred Fifty Two) only, approximately ¥93.50 lakh, under various
instalments of the 15th Finance Commission (Tied Grant and Untied Grant) for the financial
years 2024-25 and 2025- 26, under the jurisdiction of Narayanpur Municipal Board.

Construction of Open Market Shed;

Construction of Drinking Water Supply Schemes;

Construction/Installation of Public Drinking Water Facility Hubs;

Construction of a Bamboo Protection Wall for Erosion Control at Khulsa Pukhuri; and

Detailed Tender/Quotation Documents, including the scope of work, eligibility criteria,
estimated value, tender paper cost, Earnest Money Deposit (EMD), terms and conditions, and
other relevant information, may be obtained/inspected in the Office of the undersigned during
office hours from 09/09/2026 to 23/09/2026. Additional details are also available on the official

website: https://sppp.assam.gov.in

Sd/-
Executive Officer
DIPR/CF/JMB/1514/9-Sep-26 Narayanpur Municipal Board
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FRESH/RE-SALE OF LOT STATEMENT SHOWING THE
TIMBER LOT UNDER JORHAT FOREST DIVISION

0.0.No. 308
LotNo& | Major species Typeoflot | Vol Govt. Earnest | Depot
Year (Fresh/Re- | (inkg) | Royalty |money | Name/
sale) (inRs.) (inRs.) | Layingat
JT/03of | Eucalyptus Resale 1696 | 69536 70.00
2026-27
JT/04of | Kadam, Ajhar, Resale 6741 | 1341867 | 1342.00
202627 | Raintree, Jamuk,
Radhasura
Jorhat JT/050f | Arjun, Kanaksura Resale 7422 | 2873.825 |287.00 | NimatiBeat
Forest 2026-27 Office
Division | JT/060f | Satiana Resale 1418 | 2735188 |274.00
2026-27
JT/070f | Satiana, Simolu, Moj, | Resale 2263 | 400427 | 400.00
2026-27 | Raintree
M/060of | Gomari, Moj, Uriam, Resale 6.181 | 2771153 |2771.00 | New
202627 | Koros, Ghora Neem, Sonowal
Teak Beat Office

DIPR/C/JMB/446/9-Sep-26

Bidder intending to participate in this tender are required to visit https://
www.assamforestonline. in for further details.

Divisional Forest Officer,
Jorhat Division, Jorhat.
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TIMES NATION

THE TIMES OF INDIA, GUWAHATI/NORTHEAST =
WEDNESDAY, SEPFTEMBER 9, 2026

&) TIRUMALA TIRUPATI DEVASTHANAMS:TIRUPATI
Srl Srinlvasa Ayurveda Pharmacy, TTD, Harasingapurm
e-Procurement Tender Motice

ALV, Mo 3G EARSMPTT DRAT6-2T, dt07. 2026
o= Tenders are inviled on e-procurement platfarm for supply of AMBER Color PET
Battias 30ml, #0mi and 25mm nock Aluminum cap with TTD Emblemilogo on cap,

~|Bid documant downloading start date & timo e, Ll 2026 it D:00 PM
23.009. 2028 ai 01:00 PM

|TIDA02{H 12128 - PAD SEC [Adw No 173]. Dete -00.00 2048

commoN ProcUREMENT of HT FASTENERS
(NUT, BOLT & WASHERS) FOR UPCOMING

Wﬂ"':" L UNIT#E OVERHAULIMNG scHEDULED TO STARTIN
C'2026 & AMNUAL CONSUMPTION UNDER MP DEPTT., STPS
Hatice bnviting E-Tandar
Rel Ho, WBPDCLTend-Advi26-2TISTPSICC-6111, Dibd: 070926
HIT Ho: WEPDCLISTPS/NIT/E4BIG26-2T/1433188

-Tendan: m prescibed lormat sre imviled at hilpe: .\'\-L'lmull:rsul.w by S Ganeral
Muu:l;n!l STPS, WEPDCL fam eligble AganciEsTompanies in 2 Part bid spalem fist
“Gemman grecenemsend of HT FASTENERS (HUT. BOLT & WASHERS] far

India, Russia aligned on Ukraine issue

rContinued From P 1

gainst the backdrop of Modi's message to Putin that it was

high time the “endless” war was brought toan end, theoffi- &
cial said India's position on Ukraine was aligned with Mos-
eow's stand,

“We know India's positionon the Dkrainianconflict, and to
a great extent.. it corresponds with aur own position, becanss
wedowant theresolution of the Ukrainianconflict by peaceful
means, and Russia s open to this proeess. " said Dmitry Peskow,
the Russian presidential spokesperson. i

Peshov dended that BRICS was considering de-dollarisa.
tion but said certain couniries were using their national cur-
renciesas tools of political oppressionand called the proposed
US sanctions illegal and unaceepiable.

Uit #6 Dverhauling schaduled 1o siar in Dec' 2026 & Annual consumplicon u.nﬂar MP
degpht., STPS". Tender Docwment Download Start Dabe: 0509 2056 from 1506 Hrs.,
Bid Submh:lnrr Ened Dako: 23 09 20026 within 1400 Hrs. Contact Persan: K. O, B::-ma:,
DGM {Purchase], STPS. Contact Mou: 8336904045, E-mall: dbiswasEwhpdcd.ca.in.

For detais plea s vist hitps2fwhienders.gov.in IGA-T1 TZ922N2026

SERVICE CONTRACT FOR
OVERHAULING OF CW PUMPS AND

ACW PUMPS DuURING UPCOMING UNIT-5 OH
UNDER TM DEPARTMEMNT, STPS
Natice Inviting E-Tendar
5| Rel Mo WBPDCLTend-Advi26-2T/STPSICCH115, Dz 070826
_HIT No: WBPDCLISTPS/NITIEAR1426-2T114396010
n:w"nrr. m ".msrnh-nr' toemnat are evited 88 hitps:etilenders, govon by Ih|;| :amr.rll
Mlanagar, 5TF'S WEBFDCL from eligible AgenceasCompanies in 2 Pert Bid systam tor
“Service contract for Overhaufing of CW Pumps and ACW pumps during

Start Darbe: 19,09 5026 frim 1100 Hre., Bid Submis=ion End Date: 35 09 2008 wilkin
16:00 Hrs.  Contact Person: Mr. G. C. Maji Contact No.: 83389039305 14T 330286,

E-mall: gcmafiifratpdcl.co 1¢|=Qwhpdr' coin
| For detais pleasa viss: hitps:itwhisnders, ICA-T1T296(3)2026

CONSTRUCTION OF DRAIN

SLABS | TRENCH COVER SLABS AND

weprDCL | REPAIRING, PAINTING OF FENCING oF

SWITCH YARD AREA AT STPS
MNatige Imviting E-Tandar
Raf No. WBPDCLITend-Adw26-27/5TPSCC-61210, Dt 020926
HIT No: WEBPDCLISTPS/NIT/EAS19r26-2TM1 475001

E-Tenders in pr\e::rbnd foermat are iribad alhllp: Tiwstdnrd e, o im by the Ganermal
Manager, STPE, WBP DL from efigblks Agencles/Companies in 2 Parl bid sysboam far
“Construciion of Drain Slaba/Trench Cover Siaba and Repairing, painting of
Fencing of Switch Yard Arca at 5TPS". Tender Document Download Start Date:
10082026, 03200 PR, Bid Submisslon End Date: 21-085-2036, 03:00 PM. Condaat
Porsan; Mr, G O, Map, AGK (MEC) STPE, Contact Me.: B3I600G030 E-madl:

gomajiiFwbpdol ooin. For detsils please visd: hitps:iwbtonders.gowv.in
ICA-TITIET 32026

IHIJI.HI.'I WA.TE H\‘n'.ll‘l’S MITHEI RITY EIF_IHI.'IIA

- /I"_‘*
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E-Tendar Notice No.: 12- MhUEHGEIP{ETHanE-E?
E-Tender is being invited for "Annual Afloat repair AB

be downloaded from 08.09.2026 at 17:00 hrs to 20.09.2026 at
14:00 hrs & will be opened on 30.09.2026 at 15:00 hrs. For
{more details refer IWAI website hitps:/iwai.gov.in &

A addendum, if any, will be published on CPP Poral/lWal
| website anly. Diractor
. Email: dirpat@iwai.gowv.in

AXIS BANK LTD
Plaza, G & Road, Bhangagarh, Guwahati - 781005
{As per Appendix IV read with rule &[1) of the Security inlerest Enfarcement Rules, 2002)
POSSESSION NOTICE (FOR IMMOYABLE PROPERTY)
"] Wihereas, the undersigned being the Authorised Oficer of e fxds Bank Lid, undsr the Ssourlizaion
-{and Reconstniction of Finansal Assats and Enforcement of Security Interest Act, 2002 and in

' ﬁ AXIS BANK |
LE

intarest, changes, cosls etc. within 60 days from the date of the said notice.

The berrcweris\quaranton’s, having faded bo repay the amounl, rolice is hereby given 1o the

bormowernsiquaransons, in paricuar and ha puidic, in ganaral, that the undersigred has taken

poaseazion of the propery deacribed hevein below in exnrcan of powers coefered of him wder
section 13{4) of the said Act mad with e 8 of the said Rules on the dade mentoned herein afler.

The boroaer's/guaranion’s, in particular, and the public, in genersl, are hensby cautoned rot

1 clesal wilh the property and any celings with he property wil be subjed % the change of Be

Puks Bark Lid for an amount mantoned in the notica along with interest therean ard penal

inlenissl, changes, cosls ebc. from dale of demand nobios:

Thi borrowar's attention Is imvitad 1o tha provisions of Sub Section |8) of Saction 13 of

s SARFAES] Act, 2002 in respect of time available, 1o redeem the Secured assots.

| &) Amount Due 2s on date
E) Date of Demand Notice
G} Date of Possession (Symbalic)

A) Rs. 33,53.324/) (Rupees Thirty Lakhs Fifty Thres
Thousand Thres Hundred Twerty Four asly] under Lean
AR Mo "= B380 a5 on 05.01.2026 (his amount
includes interest {1 05012026 & Rs. 29 500 FRupees
Twenty Nine Thousand Fae Hurdred and Tao anfy)

Hame & Address
of Barrowers [ Guarantors
1. Mr. Anisur Rahman
(Borrower], Glo Akbar All
2 Mre. Mazmz Begum
{Co-Baorrawer], Wio Arigur

Thousand Eighl Hundmd and Twanly Sk ondy)
B} 30.03.2026
C} 04.09.2026

DESCRIPTION OF THE SECURED ASSETS |

All that pisce and parcel of the [and measwring about 2 Katha 11 Lechas covered by,
Dag Mo, - 30600 | 495[M], K.P Patla No. - 3T0) J 2B4(N) siuated at Rewerue Village -
Puthikhaity, Moz - Saidaria, Circls - Rupahi in the Distct of Magaon, Assam with
all the buildings and atructures therean, Boumdaries [as per Verification) :
Marth : Abdul Hannan; South : Azizur Rahman (Gong); East : Govt. Road, Wast ;
Werdar's owrL.

The proparty Is i the name of Mrs, Nazima Begum,

A} Amount Due as on daie
B} Date of Demand Nodice

| €} Dateof Possession {Symbolic)

A} Rs. 17,00,804)- (Rupess Sevenigen Lakks Nioe
Theousand Elght Hindned Four oriy] under Loan Ak, No
smsmasestA 1T a8 on QE05.2025 {this amaml ndudes
Irerest I 05.05.2025) & Re. 20,0001 (Rupees Twenty
HNine Thousand Nine Mundned and Ninely only] under
Loan Afc. Mo. =====""462(1 due as on 17.10.2025 {this
ameean| includes interest il Q5-05-2025] being the
amaunt dua on ferminglon of tha agreement ng
In Rs. 17,38,794/ {Rupans Seneriaen Lakhs Thiry
Nine Thousand Seven Hurdred MNinely Four ony)
B} 08.02.2028

|- Ta22s.

Hame & Address
ol Borrowers [ Guarantors

1. Wrs. Rekha Rani Baikia,
[[:] , Gia Dinabandhu
Zaikia, Vill = Bruklabari,
Sipajhar, Mear Sipajhar Polica
Station, PO, - Sipajhar, Disd, -
Damang, Assam, Pin - T4145.
. Wr. Dinabandhu Saika,
|Ge-Boerower], Clo Jogeswar
Saikia, Vill. -Bhuktabari,
Zipajhar, Near Sipajhar Police
Station, P.Q. - Sipajhar, Disd, -
D&'n_mﬂ,.fmr., Pin-TE4145.|C) OT.08.2026

DE OF THE SECURED AES! ETS

Al that pece and parce] of the land measuring 3 Katha aovered by K P. Patla No. Dag No. -
471 of Peniodic Patla Mo, - 85 silualed =t Vilage - Chamatipara, under Mouza - Sambar, Cirde
Offica: - ParBerighal in Baa Districd el Damang, Aesam tosthr wif all lha Blikings and alfuciune:
thereon, Boundaries (as per Deed) : North : Dineswar Kalits; South : Road; East : Public
Paad; West - Dhamani Kafila,

The property is in the name of Mrs. Rekha Rani Saikia.

A) Amount Dus as on dafe

B) Date of Demand Notice

C) Date of Possession (Symbolic)
-| A} Rs. 31,72,741)- (Rupees Thirty One Lac Seventy Two
Thousand Seven Hundmd Forty One only) under Loan
o bk *5860 due as on 16,01 3025 (his amnounl
includes inlams! appied tl 01 .05 2004) & Re. 26,047
|Fupees Twenly Six Theussed Ferty Senn anly] undes
Loan Alc. Wo ******5873 due == on 16.01.2025 (s
amount indudes iveres] apphed HE 07,05 2024] being
lhe Bmount dua on temination of the egreament
aggregaling b Rs. 31,98, 788/ (Rupees Thirty Ons Lac
HNinety Eighi Thousand Sevan Hundred Eighty Eighl
anly)
B) 16.01.2025
C) 07.09.2026

Al that piece and parcel of a land measuring 1 Bigha covered by Diag Mo, - 52700 1 1084 (M)
uncer Khiraj Patta Mo. - B O} 1 217 (N) bogether wilh ane Assam Lype residential I:u-iding;
consructed theveon, situsted &t Village - Aghikan, under Mouza - Chapal, Cirdle - Mangaldol,
Disiricl, - Diararn, Assam.
The proparty stands in the name of Mr. Khiteswar Deka.
ZJBoundary : Morth : Manik D&ka; Bowth ; Rodd; East : Dipak Deka; West ; Roed.
A) Amount Due &5 on date
B) Date of Demand Nolice
| €} Date of Pessession {Symbolic)
A} Rs. £5,73.591.59 (Rupass Forfy Five Lakhs Seventy
Trviese Thewsand Eight Hundeed Mirety One and Filty
Wime patse only) under Loan Al Bo " 5754
a8 an 05.02 5026 {this amount includes interest 1l

Wami & Address
of Borrowers [ Guarantors
Mr. Khiteswar Dela, Sio
JjBanegwar Deia, Vill - Adhian,
Mangaical, PO, - Rapghat, Near
Chamuwsapara Medical, Dist. -
Camang. Assam, Fin - 784520

Hame & Address
§ of Borrowers [ Guarantors
1. Mr. Dipak Gope (Borrower),
Cro Dinesh Gope
4Z Mr. Dinesh Gope
{Guarantar), Clo Magendra

Gope
Eoth Resident of :

(502, 2028)
. 3 Rangagara, Dhakispuli, | B) 04.04.2025
Landmark: Kali Mancir, P.O. -| C) 07.00.2026

Dheklajul, Dist. - Sanltpur,
Aazam, Pin - TR4110,

DESCRIPTION OF THE SECURED ASSETS
Al thal piece and gareed of the bind measuring soout 1 Bigha covared by, Dag No. - 238, Palla
Mo - 67 shuated at Revenus Vilage - No. 3 Rangagora, Mouza - Borsola, Circle - Dhekiajull
in ther Dalrict of Soikpur, Assam togethar with &l the bulidings and slruslures thansan,
Boundaries |as per Vorificatian) ; North : Dag No, - 55 South ; Dag Ma, - B9; East : Road;
West : Dag No. - 60
The peeparty is in the name of Mr. Dinesh Gape.

FORM A

PUBLIC ANNOUNCEMENT
[Under Reegulation & af the Insolvency and Bankruptoy Board of India
| {insohency Resolution Process for Corporate Persons) Regulations, 2016]

GARGO MOTORS LIMITED
RELEVANT PARTICULARS
{7:[Name of Corporate Debtor |BARGO MOTORS LIMITED

'_2 |Eaie ol incorperation of Gomperate Detear |ﬂ1iI'EI1EHT
.A m ursiar which Comenale Deotor |i‘e1;c5h'ar ol Companiea, Gueshat

r.'.mm'a I:Mﬁﬁ-hﬁhi& | UBOI01AS198TPLCO0S0ET |

Erdrﬁmmﬂtnl_l;:@p:mﬂum | s T ik e R T O TS

1 5. |Akdrags of he registensd offce and |AT. ROAD, HIJUGURL TINSUELA, Assam, India
principal offica (f ang} of Corporale Debior | TBR125

16, ek { Com=eneemenl dals in |wm5[¢mlre-m-m n-rumwzﬂaﬁr
|respect of Corporaie Deblor

| 7. |Estimatad date of cosuee of insohvancy
reaclubion process

05,00, 2037

| 8: | Mame and Regisiration nusber of fe
|Irsolvancy profassional acting as Imadm
IFI:ns-ui.rbm Professional

| 4. |Adrass & emal ol the intenm reasuson
P . A5 regsnmd wih ha boad

Ashok Kumar Agarwala
Rog. Ho.- IBEVPA-DH AP- PO TER1 8- 2001 2755
AFA alld Upbo ; 3112 2006
Saraewel Peace, House Mo 45, Or. 6. C_ Das
Lang, F A, Road, Kumar Para, Guwahat-TH1001
— E’“""" '."!“'J"E“?.‘.'!‘.'."ﬁﬂ.“"“]'.'E'Pl“._ M
| Sarmawali Palace, Houss Mo 455, v, B G. Dak
|camespondisnog Lara, F. A, Anad, Kumar Para, Guwahat-m1001
|Resaiston Professonal Emall ; cirp.gargematars@amall.cam
{11 Lastds orsubmasioncfaims____| 2AR2026
{12, | Classses of credfitors, ¥ any, undér chuse (] .wﬁpm
escarniained |

1ul.hmrasa and a-mai 1o be usad for
with fe lelerm

| o sustmschon (A} of section 2t,
| e Interim Aisoastion Proessional |

15| Mares of insohenty prokssonss nmﬂhﬁ\u#m
|mactas asterise of et
ina chaas (thiee names iy sach cliss) | S

[14] {2 At forms and {#) Redervan forms may o
5] Detafs of sufharized rapesenizives | hiipsaibi mfln'-hm'ﬂwm

peisimt- ey i) Mol Agpbeatis

| Hetics is Persby given tal S Netional Compeny Law Trbenal has ordered e commercement of &
| cofpordle - schvency restiudon process of T Gargo Mabers Limied en 05082036 onder of
03, (P5. 202 emsd] revstvic reg ancing A ppoinimend on T (19, 2026,
| The crediie of Gargoe Medors Limied are Faraby cafled upon o subm their celms wiln proof on or
baforn 2 049, 2026 tothe: intorim msoiution profressional ot the addrmess mentioned againstonirybic 10
| The firancial consitors shall ssbmil Soir daims wih procf try plectronic means onty. All other crediors may
aubmil the diaims with ool in panson, by pos]of by slechonic maans

A Tingecial coeditnr Bennging 10 & class, aa ialed againet e eatry Mo, 12, shal idicats 8 ehoics of
| authcrised reprasaniaths from amang the thies insofvancy prolessionals lstad against antry Mo 1 o act

as authonsad reprasentrive of o dass inForm A,

| Submission of false or misleading proofs of claim shall attract penalties,

Date : 07.08.2028
. Place: Guwshali

Inleim Resoldion Professional, Garga Mators Limiled
Regn. Ma,: [BEUIPA-CONP-POTES 2019202012755

Sd.
Ashok Kumar Agarwala

P, Cebic: n+,-1[| B
CiH: U4

3 Misi-Micre

GOVERNMENT OF WEST BENGAL GOVERMMENT OF WEST BENGAL

NOTICE INVITING Ro-q-TENDER
TENDER 1D: 2026_WEP_S021532 1
DATED - 03,/09/2026
WORE TITLE: SUPPLY OF BODY CAMERA,
FOR KHARAGPLIRGRP DIST, 81D CLOSNG
DATE: 1R/09S3026, FOR MORE DETAILS
LDG OW 70 hitp/ftendarswb govin
54~ 03.09.2026, Superintendent of

Palice, Govt. Railway Police, Kharagpur
ICA-T17310(2)2026

GOVERNMENT OF WEST BENGAL
FAD TENDIER NOTICE

Ewecutive Engineesr, PAW.D., Dakzhkin

E. .Fm-\-demm. qu.,r!n:-.- g
sicn Office & PWD Quaner urdes
Raigarj Electricad Sactian-l af Dakshin
DEnajpur Electiseal Divisicn, MAT in the
distrigt al Unas Dinajpier” e-NIT N
WEPWD/EE/ DDED e-NIT-38 of 2026-27,
Tander 6 WHRFWD_S0225059 1,
Bid suibamn 1 clesing date {online]
25,009, 3026 upts L2:30 Hes, Carrigandunm
iF arny will B pubBshed i weksine cnly,
Daotads of MNIT dl Tender Doouiments
may be downloaded Tram

Fitp i w e ders e in Sdy- Euutie

Engineer, PAW.D,, Dakshin Dinkjpur
nETner: P
Elettrcal Division oy 147345032028

GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS
DIRECTORATE
Motion Irviting Tender
Mo, WEIW/EES SO0 e-SNIT-00 2026-2 7
On behalf of the Governar of \West
Bongal, tender is invited by the
under=sgned for Emerpent Maintenance
and repair of wooden bridge over
Chairial Main Khal a1 1361300 M a1 \ill
Alarmnagar, Mawza: Bulta, Block: Budge
Budpe- 1, PRBudge Budge, Dist Socuth
24 Parganas under Suburban Dradnage
Divizion amounting o A, 50047700,
Last date of application ontine is
15,00, 37026 at 17:00 khrs. Saher cagails
may Be scen in the websites
hitps Sflwd wh. gos.ln
whicnders.gawin and in the notice
board af the office of the undersipred
S4f- Exscutive Engineer, Seburban

Drainage Division ICA-T1TI60{Z)2026

GOVERNMENT OF WEST BENGAL

@-TEMDER NOTICE
e-Tender & inwited by the Exccutive
Engineer, Asansod Machanical Dewn.,
PH.E, Do, on behalf of Governar of
West Bengal vide Rel Ng
WEPHED/EESAMD/NIeT-26_of 2026-
2027 and ID : 2026_PHED_S0Z2532_1.
supaly of Alum at kalyaneswar undoer
Aaanscl Bechanical Division, RHE, Dte
For details visit website
hitps:d ftenders. whopow.in The Last date
stbmisseom of tender s 33052036 wpto
16200 Bes, Sdif-  Ewsporive Enganeser,
f=ansol Mechanical Division, BHLE. Dte.,
Goyt. of West Bengal.

ICATITZTE[IND2E

"Wobel Bhovan, Sector-y,
Sall Lake, Kokala 700 001,

Hetice lvling -Tesder Ma @ WEBELIEGTINGE &
N 26, Duted ; 3-E5-2E4
Mama af wark | Ragacamant of biokin
ACE and sealant appicaton at Punlin 17
Park
Estimated o4al cost Rz §,66.112.00
incuding GET i
Doe date of Suhmisom : 7 days fos pubicnom
Interested parties sy g thraagh wabsie
hitpsfwitenders, gov.in and
bt v webel. in

For chalzdils pomadt, | 9610856455
IEA-T17 30022026

GOVERNMEMNT OF WEST BENGAL

Ciffice of the Chief Medical Officer of
Health, Nadia
Tenser Motice

e-Tender for selection of private
partners for Extablishment, Gpesation,
Maintenance and Manageman of
Fradhan Mamniri Bharatiya Janaushadhd
Eendra {PMBIKE] at different
Gowermmint Mospitals in Badia Diskrict
uitelir Publie Private Partieckhigs [PPP)
made for Four year and subsogosent
period wde Memo Mo, CROOH-Mad/ 5200
dated- 077092026, CRACH-Nad /52403
dated- 07 /0920736, CARGH-Nad /5393
dated- D7/09/2026, CMOM-Nad/5294
dated- 0708/ 2006 of the Chief Medical
Qificer al Health, Madia. Fod Tencdes
Process, please wislt
www.ten 'ﬂ erz.wh. gowv.in,
www whheslth, yoinm wnd
wearven adin e froen 09,00.2036

Diafta ; 09.09.2028, Place ; Guwahati 5d" Autherised Officer, Axis Bank Lid. ICA-T1TERS 212026
III|IIIIIIIIIIII|III|II-||II-I|III|III| LI IIII_IIIIIIIIIIIIlIII|III 1 IIII IIIIIII|IIIIIII|IIIIIII|I
Oem 1 2 3 3!1 G 7 8 L 10 11 12

WEST BENGAL STATE ELECTRICITY
DISTFIIBLITIGN GUMPAH‘l’ LIMITED

| WBSEDCL inv
NIT i WECEB B UMKHTUCM L Terde2006-210, B 8108 200 of th vl Eopinee

Hydel Diviian. Estirmated Cod: 10,4 8- e
g with aswocuted cvil works o WK H P, Takehah unger MMHD, W

r and mainsaance of the

Watch out for ‘naraz
fufajr’, PM tells GnZé

‘Youth Won't Be

Swayed By
Jhooth Ki Goon’

Prashant.Rupera
@timesofindia.com

Vadodara/Sarat: PM Na-
rersdra Modi Tuesday said In-
dia's youth would not e sway-
ed by “jhooth ki goor) (chorus
of falsehoods)” but would al-
ways wall with “sach ki hun-
kaar (resounding call of
truth)”, an apparent swipse at
Congress MP and LoP in LS
Rabhul Gandhi'zs “Chhatron Ki
Goonj” outreach campaign.
The youtl-centric “MNallo
for Viksit Bharat™ program-
me, held at the Pavilion Gro-
und of Maharaja Savajirao
University here, had the trap-
pings of a rock concert, with
We Will Bock You™ by Queen
and “Aari Aari” from “Dhu-
randhar” playingas Modi ma-
theh s way throueh the packed
audisnce ona Y-shaped ramp,
Adddressing the program-
me, where he inauglrated
and laid foundation stones for
development projects worth
mare than Rsa35,000cmee, Mo
dialso targeted the opposition
and erities of his govt’s deve-
lopiment nitiatives, referring
to  them a5 namg
Fidadi (diserumthad uncls)”.
The PM dedicated the final
sections of the Western Dedi

Madi at the ‘MaMo for Viksit Eharat‘ pmgramem Vadodara Tuesday

cated Freight Corvidor e
king the completion of India's
2 -k dedicated freight vail
network comprising the Eas
ternn and Western corridors.
He said Dedicated Freight
Corridor was oconceived in
204 bt remained delayed for
vears. “The files only kept
shuffling for vears. Even se-
ven foeighi vears after it was
voneeived, not a single km of
DFC had been completad. Had
the country been run accor-
ding to their thinking, even
thres or fourgenerations after
vou would not have seen its
completion,” he said without
naming Congress. He said his
govt had expedited the proect
aftercoming topower in 2004,
T said more than 430
freight trains now operatedai-
Iy on the corridors and desori-
e theircompletion as a “his-
toric achievernent fior 215t cen-
iy and the “backbone”™ of

India’s trade and business.
“But the naraz fufaji will
raige a clamour again. They
will ask what will happen to
trieck drivers and vebiche ow-
ners. They will get something
towhine about,” Modisaid.
The PM also wged yo- :
unEsters todevelop expertise -
in artificial intellizence, say- :
ing India was building the
ecosystem required fo emer-
geas a global technology po-
wer: He said the country was
expanding  its manufactu-
ring capahilities from “chips
to ships”, with infrastructu-
e development and new
supply chains  generating
employment oppartunities,
The event’s presentation. :
was tailored toa young audien- 2
o, Giant scresns, projections -
amd 4K cameras were used.
Muodientered througha Ysha- ¢
ped ramp extending into the
audience, waving topeople,

Mum man held
. for entering PM
event venue with

T

0 8

[} Irl-l

1|
52

fake PMOID -
e =
o
Mumbai: Adaybefore PMMo- = =
di's event at Jio Werld Plaza in =
BEC, Mumbal palice arrested =
aKharresidentand hisprivate =
security guard, an ex-Army =
persotnel, for enleving the =
premises claiming tobeassoci- =
ated with PMO. A thivd person =
accompany ing them managed = o

tolee, reports Ahmed Al
The arrested persons were
identified asRohan Parilkh (24),
a science graduate. and his se-
curity guard Dilip Kunde. The
third accused, Worli's Pratha-

LX) I‘II

oy

mesh Bagul (26), isontherim. —33
According to the remand =

application, Kunde was carry-

ing a firearm when mall secu- g

rity stopped them. Theaccused

allegedly then showed identity

cards, claiming they were
frowm the PO follow ing which
thev were allowed inside.
Cops examined CCTV foo-
tage, traced the vehicle tsad by
the trio and identified Parikh
using his registration details

do

|
The matter was handed everto =™
the Crime Intelligencse Unit, —
which imoked provisions rela- = g
tinge to impersonation, forgery =60

and use of forged documents,
allezing Parikh used a fabrica-
ted PMO identity togain entry.

The prosecution soight fo- -
ur days’ custody to establish
where the alleged fake PMO
identity card was obtained, :
whoprepared itand the motive
behind the allegad attempt. Pa-
rikh's lawyers denjed any con-
nection with PM's visit, saving =
his visitwas “totally private”,

ZPM panel backs amendment allowing Mizoram
CM to simultaneously hold elected post in party

HC Vanlalruata| rim

Alzawl: The executive cony
mittee ol the Fuling Zovam Pe-
oples Movement (ZPM) on
Tuesday unanimoushy endog-
sed a proposed amendment to
the parly constitution allo-
wing the Mizoram CM to si-
milianeously hold an elected
party post. Themovecould pa-

ve the way for the CM to beco-
e parly president

According to a release is-
sued b the ZPM, the commit-
tee decided to amend Article
D1y of the party cobstitution,
which bars ministers, inclu-
ding the chief minister rom
serving as elected party offi-
ce-bearers under iks “one por-
som, one post” principle.

e-TEMDER NOTICE

Dy, Director of Agriculture [Admn),
Purba hMedinipur invites Rale conlrall
far supply aof Ammoenium holybdate
[Maolybdenum 53%) for different
s¢hemes, Tender Ref No,
WEAGR/DDA(ADMM)/PUREA MED/ -
NIT-13 262 Ind Call} B Tender il
2026 00A_1039932_1. Last date of e
submmEsion & 18093026 upte 15.00
hrs., Dekails can be viewed in
wwewwhitenders govin 56/- 5. Saha Ry,
D ol Adirsn ), Puirba Medinipur

ICA-T1T31 432026

GOVERMMENT OF WEST BENGAL
P TEMDER NOTICE
SE & POYPIUA, PW. (RoadsiDirectorate
imwites onfine e-tender Tor the wark *
Comstrection of proposed High Level
Bridge In replacement of existing
causeway over river Dudung at 3rd £m, of
Link- Road [DR] between Jhangram-
lamboni Road amd Parihati-lamboni
Fokoghat Romd indor Ihargram Dadslon,
BW.0e in the District of fhargram®
Estimated Amount- Rs.
42,14,31,001.00/- e-NIT No, 25 of 2026-
rati Tendegr 1o 2
2026_WBRPWD 5022786 1. Bid
submission start date {online):
18/0%/2026 from 3.00p.m. Bid
submissign closing dave {online):
B5/EGS2026 up to 3.00 p.m,
Carrigendum if any will be published in
wehiitegrih, Detailsof M.T, and Tender
dacuments may be downlzaded from !
hitps:/ftenders whogow in Sdf- 5E & PD,

FiLl-l, PwWRD, GOWT OF WE.
ICA-T1TIET (s ]

P TEMDHE R NOTRCE
Executive Engineer, Cooch Behar
Divisknn, Social Sectos, PWIDTE. mvites
cnlirg e-tender, a-NIC Mo, 1] 045EECOD
DS P Dte. of J026-27. Tender iD:
2026 _WAPWD_LRD22007_1. Bid
Submission starl date [online]:
LS 092026 from 10.00 A M. Bid
Submizsian cloging date [onlina]:
21.00.2026 upte 02.00 P.M.
Carrigendum if any will be publshed in
wielisite only, Derails of BT, and Tender
dacuments may be downloaded from:
httpffwhitenders.govin Sdfs Executive
Enginear, Cooch Behar Division, Sogial
Sector, PW.DMe.  ICA-TAT336(32026]

GOVERMMENT OF WEST BENGAL

EWD TEMDER NOTICE
Exgcutive Engineer, Dakshan Dinapur
Highway Dividian, PW. [Roadi)
Direciorate inyvibes onkine e-tencer Mo,
02 of 2026-27. Tender 1D:
20T6_WEPWD_ 5037643 1 ta ¥, Bid
submission start date [anline):
O7.0%.7026 from 18:55 hrs. Bid
Submission clasing date [Qniine);
21.09.2026 up to 14:00 hrs,
Carrigendum i sy will be publmhad in
website anly, Details of M La T and
Tender docusmenis may be downloaded
from htig:fritendars, wh gov,in
5d- Executive Engineer, Dakshin
Dinajpur Highevry Division, Public Warks

[Rand) Directarate

IGA-TITIB5(32026]

GOVERNMENT OF WEST BENGAL

PAD TEMDER NOTICE

E.E., Murshidabad Electrical Division,
PO Directorate invites online tender for
the folawing Hid: NIQ No: Publication
of Notice Inviting Fender No-
AW DEEMABED/ 1060 OF 2026
7. Tendaer 1B
2026_WEBPWD_5019357_1. Bid
submission end dates- 28.08.2026 upto
12.00 hrs. Detail of Tender may be
dnwn:lu'ld-e'd from website:
Sy~ Executive
I:n.gmeer, w0, I'-'Iur:.l sdabad Electrical

Divisian ICA-TATIE2(2)/ 2026

GOVERMNMENT OF WEST BENGAL

HOTICE INVITING E-TENDER
Bid red. no.:- WBMSOL/NIT-752/ 2026;
Dated-02/09/ 2036
“Adeliticaal exding T ared sl e ed
tan fiking in different location of
Mandigram 5H, Purbs Medinipur [2rd
Callh™ Last date af submission of bid
[aaling]- 18022076 Wi to 3:00 P the
temder doclsment can be downloaded
from www whmso. gov.in &
tenders,wh, gow,in on ar after
10093026 at 300 PR, Clarifcation
requests, W amy may be sont to
cpeeEwbmecgovin 5di- Managing
Directon WEMSCL B Spedial Se o lary to

the: Gavt, ol Wizt Bengal, HEFW Degt.
ICA-THT2ET( 21026

15
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Farm o3
[See Regulation-T3 {1) 3]]
DEBTS RECOVERY TRIBUNAL
GUWAHATI
Suwama Bhawan, Howse Mo. 12, New
Towm Path, Near Hanuman Mandir, G.5.
Road, Wubari, Guwahati-7E10:07 {Assam)
Case No.: OAJA02[2026
Surnmons under sub-section (&) of
section 19 of the Act, read with sub-
rube (24) of rule S of the Dabt Recovery
Tribuna! {Pracedura) Rules, 1993
Exch. Mo.: 6452
UNIOM BANK OF INDIA
=15
MESSERS RS TRADING AND Anr
Ta,
{1 Mesters RS Tradng
Represented by its Proprietor Sri
Dhananjay Singh, Son of Raghubansh
Singh, Rajiv Gandhi Read, |yotifuchi,
Guwahati-7B1040, Dist-Kamrop (M),
Asgam,
{2} 5ri Dhananjay Singh
Son of Raghubansh Singh, Resident
of House Mo. 33, Bye Lane -1, Pragati
Path, Odalbakra, PO-Ddalbakra,
Guwahati-181034, Dist-Kamrup (M),
Assam.
SUMMONS
WHEREAS, DAJS02[2026 was [Fsted
before Hon'ble Presiding Officer/
Registrar on 3.07.2026.
WHEREAS this Hon'ble Tribunal is
pleased to ssue summons) notice on
the said Application urder section 19{4)
of the Act, {OA) filed against you for
recovery of debis of Rs. 26,40,271.09/-
{application along with copies of
documents efc. annaxed).
In accordance with sub-section (4) of
section 19 of the Act, you, the defendants
are directed as under -
(i) toshow cau se within thirty days of the
service af summans | publication there
of as to why relief prayed for should not
be granted;
{ii) to disclose particulass of propertiesar
assets other than properties and assets
specified by the applicant under sarial
number 34 of the ariginal application;
{iii} you are restrained from dealing
with or disposing of secured assets
or such other assets and properties
disclosed under serial number 34 of the
ariginal application, pending hearing
and disposal af the application for
attachment of properties;
{iv} v shall et transfer by way of sale,
beaseorothenwise, maceptintheordinary
course of his business any of the assets
aver whith security interest is created
andfor other assets and properties
spedfied or disclosedunder serial number
3A.afthe original application without the
prior approval of the Tribunal;
() you shall be lable to account far the
sale proceads realized by sale of secured
assets or other assets and properties in
the ordinary course of business and
deposit such sale proceeds inthe account
maintained with the bank or financial
institutions holding security interest
oversuch assets,
Yaou are alo directed to file the written
statementwitha copy thereof furnished
to the applicant and to appear before
Registrar on 11.09.2026 at 10:30 A.M.
failing which the application shall be
hieard and decded Inyour absende.
For Paper Book Follow the Following
Url: kttpsiias.drt.gov.in/dribvelpaper
book.php?ri=202643T680703
Given under my hand and the seal of

teachers?

FContinued From P 1

g
J. quently  ratified

el

provisions.

“The bench said that the

20 law had been subse-
with @
modifications in 2017 and 2018,
when thee BJP povt was in

validity and
upheld it with ¢
certain  read-
ing down

Kumar said as per the HC

Under the proposed
armendment, the chiel mini-
sterwould be exernpt from the
restriction. Other minislers
would remain barred from si-
rrilaneoisly holding olected
posts inthe party:

The decision followed an
Aung 2 letter from nine party
functionaries — three advi-
sers, threegeneral secretaries

SC:Whyisgovt - KMC shuts 40 eateries,
appointing those

unqualified as -

ﬁit:me'sofm:ra.::u m

place. It said @ inchuding several promi-
thatthe HChad | nent restaurants and eon-
examined its © fectioneries in the city for

of

||| IIII|||I IIII ||| IIII IIIIIIIIIIII
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34 35

food- safety violations -

Eolkata: Kolkata Munici-
pal Corporation on Tues-
day Issued suspension no-
tices to 40 establishments

alleged violation of food
safety norms during a we-
ek-long inspection drive.
Among the establish-
ments named by civic offi-
cialsare specificoutlats of

L r LU
33

32

llr rr|.|| g

and three joint secrelaries —
urging the party president 1o
remove the resiriction on the =
CM and other ministers hol-
ding elected party posts.

The signatories imcluded
state information and public

31

30

e i)

relations minister B Lalch- E
hanzova, who also chairs =
ZPM's media and publicity =

) = o

department. =

s P~

=10

26

L LT

shop over

25

ick-commerce mmpan:,r —-
that delivers groceries, =
fresh produce, houschold =
goods and other everyday =g
essentials to customers.
KMC administrator
and mwumicipal commis-
sioner Smita Pandey said =
civic food inspectors =
checked 592 restaurants, — o5
food joints and confectio- =
neries between Sept 1and =
Sepd Tas part of a food &a- = B
fety drive. Inspections we-
e also carried out at =
malls, clubs amd markets

ey

&

19

order leachers who are not
qualified wouldbe givensalary
o a par with govt sehool beach-
ars. Justice Bagehi  ashked
whether that judgment of the
HC has been challenged. Eu-
mar sakd at the end the goality
of education issuffering.

However, the benich said it
wirild examine the matter sep-
arately andsaid, “Why the povt
s appointing ungualified peo-
ple as teachers? Is this the way
tor dleal with the futare of chil-
dren?"

The bench issued notice to
the state govt and Centre and
directed thal “no teacher shall
be appainted/absorbed in
schools and colleges unlesshe!
she possesses pequisite qualifi-
cations under RTE Act, MCTE
Act and UGC Act’ The CJI
zaid, “Thefuture of the genera:
tiohs of students will be de-
stroyed with these Kinds of ap-

popular Muoghlal restau-
rants like Arsalan, Kare-
ioem's, Nizam's, Simla Biry-
ani, Chinese restaurants
Big Boss ard Denzong Kit-
chen, and multicuisine
torestaurant Don Glovan-

acrossthecily
The announcerment =
led  to  econsternation =
amang restauratenrs and =
sweal shop owners, Ni- =
zam's proprietor said they - r--
had challenged the KM(‘ T

¢ nis, findings.

; N otices have also been Civie officials said l}uh

i served on confectionery  establishments will have —2

ounits such as Balaram  toimprove hygleneand fo- =

PO Mullick & Radbaraman  odsafety standards before =
Mullick and Girish applying for permission — 10

1 ChandraDey & Co, a sweet
i shop on Rashbehari Av-
enue and unrelated to Gi-
rish Chandra Dey & Ma-
¢ kur Chandra Mandy in
¢ north Kolkata, Balaram
Mullick & Ralharaman
i Mullick divector Sudip
i Mullick said theunitat BL

to reapen. The owners ha- =
veboon given twoweeksto =
address the viclations lis- = =
ted by the food safety de-= ™
partment. “We are eager —
to give theerrant food and =
confectionery joints, so-
me of whom are bath fa-
mous and popular, a chan-

:|||1I||I

E

! Saha Road listed by KMC  ce to improve and conti- ==
¢ gdid not belong to the com-  nue with their business, =
pany especially on the eve of =

Bengal's biggest festival, =

pointments.

Ehadra Gogoi |

monkedima,

pamd theirmarket reach.

Dimapur: Nagaland gover-
nor Nand Kishore Yadav on
Tuesday inaugurated the
third Made in Nagaland
Centre at YouthNet in Chu-

The centre aims to pro-
vide a dedicated platform
for locally made products
and help entrepreners ax-

Speaking at the inaugi-
ration, Yadav said the centre
marked an important step
towanrds creating an ecosys-
termi in which Nagaland's
creativity, enterprise, tradi-
tional skills ard cultueal we-
alth could find markets aml
penerate sustainable econg-

Made in Nagaland initiative expands
with 3rd centre, boost for entrepreneurs

: Also on the list is a
¢ darkstoreof Zepto, the qu-

Nagajnnd gul.ramnr Nand H:shnre
Yaday inaugurates the third
Made in Nagaland Centre at
Youthdet in Churnoukadima

tions and artistic
nable sources of livelihood

e market access,
Governar  said

o crafts, testiles, agricul-
tural products, food tradi-
EX RS-
sions could become sustai-

if producers were given ade-

Youth-

Durga Puja, " Pandey sald_

i IIIIIIII
5 Jﬂ

1rl||l !III

8

ducers and larger markets. -
The first onestop platform =
was launched in 2008 with 81 =
entrepreneurs and has sinee =
grown to include around 350 =
entreprenomars and 600 pro- _
ducts from acroess the state, =
b said.

Yadav said the initiative
was particulady sipgnificant
for voung people, women,
micro, small and mediom
enterprises, and rural com-
mnithes, He stressad the ne-
e 10 encourage Voung peo-
ple to become job creators
rather than depend solely on
salapiad employment.

Hekani Jakhalu, adviser
to Industries and Commeroe
Department amd founder of

R

I T T
3

b

thils Tribsunal on this date: 04 08,2026, Met's Made in Nagaland ini-  YouthMet, spoke about the
Reglstrar i value tiativewasconceived tobrkd-  establishment of Made in -
Debts Recovery Tribuna Hesaidthastate'sindige-  pethe gapbetween local pro-  Nagaland Cengre. =5 E
Guwahati to
||||| |||-|||||||||||-III||l|-|||II|II| |l|||||||||||||| ||||||' |||||||IIIIIIIIIIIII||||l|||||||-|||||||l||| III'IIII-III_IIIIIIIII|||||||-||||-I|
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FORM A
PuBLIC ANNODUNCEMENT
(Under Regulation 6 of the insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF GARGO MOTQORS LIMITED

RELEVANT PARTICULARS

[y

i Name of corporate debtor

GARGO MOTORS LIMITED

Date of incorporation of corporate
debtor

02/06/1997

Authority under which corporate
debtor is incorporated / registered

ROC Guwahati

Corporate Identity No. /[ bited
biabibty —taentifeatan NNa of

corporate debtor

U50101A51997PLCO05081

Address of the registered office and
principal office (if any) of corporate
debtor

AT ROAD, HUUGURI, TINSUKIA, Assam, India,
786125

Insolvency commencement date in
respect of corporate debtor

03/09/2026 (mail received on 07/09/2026)

Estimated date of closure of
insolvency resolution process

06.03.2027

Name and registration number of
the insolvency professional acting as
interim resolution professional

Name: Ashok Kumar Agarwala

Registration No.: IBBI/IPA-D01/IP-P01763/2019-
2020/12755

AFA valid upto: 31.12.2026

resolution professional, as
registered with the Board

Address and e-mail of the interim 'L

Address: Saraswati Palace, House No. 4/5, Dr. B. C.
Das Lane, F. A. Road, Kumar Para, Guwahati-
781001

E-mail: i jyotiashok@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: Saraswati Palace, House No. 4/5, Dr. B, C.
Das Lane, F. A. Road, Kumar Para, Guwahati-
781001

E-mail: Eirg.gggﬂggtnrsggmail.cnm

11

Last date for submission of claims

21/09/2026

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as Authorised

(Three names for each class)

Representative of creditorsin a class |

Not Applicable

| 14.

(a) Relevant Forms and

(b) Details of  authorized
representatives are available
at.

|

a) Relevant forms may be downloaded
from
https://i

b) NA

i.gov.in//en/home/downloads

o



-Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Gargo Motors Limited on
03.09.2026 (order of 03.09.2026 emall received regarding appointment on 07.09.2026).

The creditors of Gargo Motors Limited are hereby called upon to submit their claims with
proof on or before 21.09.2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date:07.09.2026 Ashk Ke
Place: Guwahati Interim Resolut
Gargo Motors Limited

&
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